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Import 01 RaPtMed 011 from ClDada 

10290. SHRIMATI PARVATHI 
KRISHNAN: Will the Minillter of 
COMMERCE, CIVIL SUPPLIES AND 
COOPERATION be pleased to state; 

(a) whether Government are consi-
dering a proposal to conduct a thorough 
probe into the import of rapeseed oil 
from Canada during 1969-73; and 

(b) if so, the detailG thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE AND 
CIVIL SUPPLIES AND COOPERA-
TION (SHRI KRISHNA KUMAR 
GOYAL): (a) lnd (b). In the 
Seventysecond Report of the Public 
Accounts Committee on para 26 of the 
Report of the Comptroller and Auditor 
General of India for the year 1975-76 
relating to the import of rapeseed and 
rapeseed oil from Canada, the Com-
mittee recommended that the whole 
matter of import of rapeseed and rape-
seed oil from Canada against Canadian 
loan/grant needed a thorough probe 
to determine as to how far the deci-
sions taken were in the best interests 
of the State. Report received re-
cently is under examination. 

CIaas I Ofticers in L.I.C. 

10291. SHRI BALWANT SINGH 
RAMUWALIA: Will the Minister of 
FINANCE be pleased to state: 

(a) is it a fact that the Morarka 
Committee has recommended to cut 
dQw~ the number of class I officers in 
L.I.C. as the class I officers were sur-
plus by 25 per cent.; 

(b) the Government haG accepted 
this recommendation or not; and 

(c) what is the strencth of claBl I 
officers now and how much al them 
'Ire surplus? 
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THE MINISTER OF FINANCE 
(SHRI H. M. PATEL): (a) The MOo 
riU'ka Committee had observed that 
the extent of surplus staff of all cate-
gories in LIC was 01 the order of 
about 25 per cent and recommended 
that the Corporation should take steps 
fOr measuring work and arriving at the 
norms for all kinds of work that are 
amenable to measurement. 

(b) This recommendation of the 
Morarka Committee was considered by 
the Government and Government "d-
vised the LIC that adequate work 
norms for the sta1! should be pres-
cribed and t.he staff requirements 
should be kept under review. Efforts 
should be made to ensure that the 
surplus staff is put to effective use, 
so that the staff requirements for the 
growing business are, as far as pos-
sible, met from such surplus and that 
fresh recruitment is kept to the mini-
mum. The LIC availed the services 
of Staff Inspection Unit, of the Minis-
try of Finance, to recommend 'Work 
Norms' to determine the strength of 
Class III and Class IV of its Divisional 
and Branch Offices. In regard to 
Class I Officers, the S.I.U. study cover-
ed only Assistant Administrative Offi-
cers and Administrative Officers in 
Branches and major Departments of 
the Divisional Offices. Consequent on 
decentralisation of some of the Divi-
sional Offices' functions to Branch 
Offices, certain modillcations in res-
pect of the norms recommended by the 
S.I.U. for Assistant Administrative 
Officers and Admis. Officers became 
necessary and LIC again took up the 
matter for making suitable modifica-
tions in their recommended formula 
after a fresh study. The modified 
formula has been received by the LIC 
on 1.5.1978. 

(c) The existing strength of Class I 
Officers is 4225. A Committee of tlle 
Corporation is studying in depth the 
question of decentralisation of cer-
tain functions among the Officers at 
different levels. Surplus, if any, can 
be detenriiried alter the study is 
completed. 

SablBlllliOn Of ODe-IUD eafl1lb7 .,.. 
mIttee i1lto LOIMIIt rIveD to K~ 
Milil LImIted by central Bank of india 

10292. SHRI SOMNATH CHA'1"l'ER .. 
JEE: Will the Minister of FINANCE 
be pleased to state: 

(a) whether the one-man enquiry 
Committee into the loans given to 
Kohinoor Mills Limited by Central 
Bank of India has since submitted its 
report to Government; 

(b) what are the major findings of 
the Committee; 

(c) what I3teps Government have 
taken to fix responsibility in the light 
of the findings of the Committee; and 

(d) whether the Reserve Bank of 
India is in any way involved in the 
loans transaction? 

THE MINISTER OF FINANCE 
(SHRI H. M. PATEL): (a) to (d). 
Government has received the report 
of the One-men Committee regarding 
grant of advances and other facilities 
by the Central Bank of India to Kohi-
noor Mills Ltd. Government's consi-
deration of the Report of expected to 
be completed shortly and the House 
will be informed about the action 
proposed to be taken on the Report. 
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